Expansion of T.V. Network in West
Bengal

*294, SHRI SATYAGOPAL MISRA :
Will the Minister of INFORMATION &
BROADCASTING be pleased to state :

(a) whether Govcrnment propose to
expand the T,V. network in West Bengal
during the Seventh Plan period; and

(b) if so, tte detajls thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND

BROADCASTING (SHRI V.N. GADGIL) :

(a) The VIT Plan schemes of Doordarshan
have not yect been finalised.

(b) Does not arisc.

SHRI SATYAGOPAL MISRA : I want
to know from the hon. Minister what are
the proposils which are under considera-
tion for the expansion of TV network in
West Bengal.

[ Translation]

SHRI1 BAILLKAVI BAIRAGI : Plcase let
us know Statewise figures.

[English]

SHRI V.N. GADGIL :
blem is this. I do not know how much
amount will be sanctioned in the Seven'h
Plan. On the supposition that a certain
amount will be sanctioned, we propose to
have about 64 low powered transmitters
and about 10 high powered transmittcrs. On
the basis of what we expect, we will gect
the money. If we get more, possibly it can
be increased.  But at this stage it will
not be possible for me to say that we will
have LPT at place X and HPT at placeY,
because today I say it and subsequently no
money is available, then it will be mislead-
ing the House. Therefore, 1 cannot say
anything at this stage. But I would like
to point out that West Bengal is probably
the Juckiest state which has the highest per-
centage of population covered by TV even
today.

Sir, my pro-

(Interruptions)

SHRI SATYAGOPAL MISRA : T would
like to know from the hon. Minister whe-
ther it is a fact-that some TV relay centres
of West Bengal like Murshidabad, Beshran.
pur, Asansol and Bolpur can only relay the
pregrammes broadeast by the Delhi centre,
but they cannot broadcast the programmes
from the Calcutta centre itself. In this
regard I want to know from the hon. Minis-
ter what steps he is goingto take so that all
the TV centres of West Bengal can relay the
prorammes from the Calcutta TV centre.

SHRI V,N. GADGIL : Sir, as I have
stated on an earlier occasion in this House,
programmes, say, from Calcutta to all over
Bengal, or from Bangalore to all over Kar-
nataka, or from Bombay to all over Maha-
rashtra, like this, can be telecast only if we
have one of the two alternatives, what is
in technical language called additional
transpounder in the next satellite, or mic-
rowave link betwcen those respective sta-
tions. What we are proposing is that in
the Seventh Plan, in some States we should
have microwave link and some States will be
covered by the additional transpounders.
Now, whether we will be able to do it again
depends upon how much will be available
for the Telecommunication Ministry. If
they are in a position to provide microwave
links at places — for example, now there
is a microwave link from Calcutta to Luck-
now to Declhi, and from Bombay to Delhi.
But in respect of other places, Madras-
Kodaikanal is sanctioned, it is under instal-

lation. So, all this will depend on either
or both alternatives that are available to
us.

[ Translation]

SHRI MOHD. AYUB KHAN : Mr,
Sreaker, Sir, I want to know whether a
T.V. centre will ¢ven be set up at Jhun-
jhunu in Rajasthan? :

Will a T.V, centre
or not ?

MR. SPEAKER :
be ever set up at Hars Ka pahar
«eeoo.(Interruptions.)

MR. SPEAKER : At least say, ‘Yes,

for assurance sake.

[ English]

SHRI V.N, GADGIL : The @answer
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would be subject to availability of resources
and availability equipment, “‘Yes’',

National Urban Sanitation Funding
Corporation

*295., SHRI DIGVIJAY SINH :
Will the Minister of WORKS AND HOUS-
ING be pleascd to state :

(a) whether at the Conference of State
Ministers held in 1984, there was a pro-
posal to set up a National Uiban Sanita-
tion Funding Corporation similar to
HUDCO;

(b) whether his Ministry has set up
such an agency; and

(c) if so, allocations proposed for it
in the Seventh Plan ?

THE MINISTER OF PARLIAMENTA-
RY AFFAIRS (SHRI H.K.L, BHAGAT) :
(a) No sepirate financing institution for
urban sanitation was rccommended by the
Conference of State Ministers incharge of
Water Supply & Sanitation held in New
Delhi on 20th July, 1984. The Confer-
ence, however, recommended the setling
up of a financing organisation on the pat-
tern of HUDCO for water supply and sani-
tation.

(b) and (¢) No such agency has been
set up so far. However, the question of
setting up a financing institution for Urban
infrastructure development, including water
supply and sanitation services, is at a pre-
Jiminary stage of examination. Hence
provision for this purpose to be made in
the VH Plan has not yel becn firmed up.

SHRI DIGVIJAY SINH : Sir, unfortuna-
tely, the concerned hon. Minister is not
present. May I now request the Works &
Housing Minister once again to check up
the fact with the bureaucracy because I
am personally aware that on the 20th July,
1984, three proposals were made ; One
was to have a scparate Budget hcad for
water supply and another separate Budget
head for sanitation. -1t is because, at pre-
gsent the money is given for both supply and
ganitation and all the money is absorbed
and swept away on the supply side and no
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money is left for the saniattion. So, you
cannot have any Sewerage programme.
Therefore, a proposal was made and a
decision was taken on the 20th July, meet-
ing that 8 separate Budget head would be
made for sanitation different from that of
water supply.

Sccondly, a proposal was also made fcr
setting up of such a corporation, as I sug-
gested. The reply came earlier that such
a Corporation wou'd be set up. Now,
the reply here is that no such proposal is
made.

Thirdly, a suggestion was made to give
some subsidics to individual municipalities
for funding their sewerage programmes for
which, of course, the re¢ply came that there
is no fund available,

But for the other two things, commit-
ments were made. T think, the reply is
wishy-washy. They said, for water supply
and sanitation, there was a proposal for
setting up of a financing organisation, But
it cannot be for buth supply and sanitation.
It has to be onc or the other. So, if for
sanitation, a coproration has to be created,
why has no propos:] bcen made 1o set up
a corporation in the Seventh Five Year
Plan ?

SHRI H.K.L. BHAGAT : Sir, of cou-
rse, the hon. Member has suggested to
me to check up the position again with
the bureaucracy. I have checked up this
position this morning. He need not
hesitate in putting questions to me beca-
vse I am not new 1o the subject. Of
corurse, itis by chance, I am answering
this Question because Mr. Ghafoor is
away. He can put any question and
1 will give all the possible information
with me. I have decalt with this subject
in the Ministry of Works & Housing as
the Minister of Works & Housing.

I wish to tell him that this resolut-
ion which was passed by the Ministers’
Conference is with me and it did say
this. 1 have got the exact language
of the resolution, But when the matter
went to the Planning Commission, the
Planning Commission said that the
Ministry should have the corporation not





